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H. 5716] 7S foweft, gppaTe, REw=T 19, 2025/3[EMET 28, 1947
No. 5716] NEW DELHI, FRIDAY, DECEMBER 19, 2025/AGRAHAYANA 28, 1947
qEF TREgH i ST A

T2 feeett, 19 fe|wae, 2025

FT.I. 5913(3).— FrxlT TLHIT, ST TSHNT AT =aH, 1956 (1956 T 48) (S =aH =oh
THTA 3h ATATHAT Fl TAT g) H 9T 3F Fif 3TN (1) F FH TIHT AT T2 9T TFHT F q2F
TRagd 3T TSN WATAT AT ATSEEAT HEAT AT, 507(E) qE 28/01/2025, ST AT F TSI,
FHTLTIOT, 90T I, @Ue 3, IUEE (i) § WHIT T T2 ofF, g7 AT T57 F T8 et § NH248A &
.71 46.95 & [#.¥1.95.958 TF * @UE TT 2 TATSIT & (AT, SAALEAT, THET AT TATAT 6 [0 IH
ATLHAT & TG ATHAT H AT I FT TSI FTA o6 I ST AT S90r A7 of ;

ST ITh ATEGEAT FT AT 3Ih ATTHIAT il &7 3F %l ITLTT (3) & T arira "03/05/2025 Fr
“ A v [ERa9]” , 04/05/2025 FT “STHT ISATAT” " F THTIAT 6T 73T o7 ;

ST HEAH TITAHRTET T &7=T 3T & dgd A% AT TTH g 8, o 9¥ A= 33T @0 8 &
39T 3T =9 9 e B T

T | ITTAFRTE § I SATATHIH h 91T 39 AT STLTT (1) F ATELT H, Feg 1T TR T AT
R T e;

qA: AT, el TLHRTL, TAT ITIAFTT T 36 RATE T T ST U2 #f1¥ 3 AT == 6T omer 39
FT ITETT (1) FIT T&T AREAT HT TINT FLd gU, TZ AMTUT FHXdt g o I Aqeg=T | ey gt &
TETh ST o forT stete R st =R ;

8564 GI/2025 (1)
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T T, el TLHIY, I ATAIH o0l 1T 3T il ITLTIT (2) F ATHALIT | T TN FAT g o6
T ATAAAT 6 TSI H THF T, I ATLAT H (A 1a8 qH FHT e @1l F 76 grhe Arcafeas &9
q e weae | fAfed g1 Srosfy |

EEvl
g TS F g oo § NH248A & 3.+, 46.95 & f.1.95.958 * forg sysiw it o et €<=mn
gfga srar a==T e fAam
T T AT AT S sram |/
wiAw | FaEr gRrayer | g frasfa || g e/ Raas sfeat & aH
qeqT || "e qARA
(BT #)
1 2 3 4 5 6
|Wa»'raw:1-g
e 7 7T WA
1 21//27  |[FTETEY (T et 0.1107542|[d<TTer T3 TS SAFTAT
SAIRE))
b s e e [ ooz
41 AT (TT7E) T T=TIq 0.054| 4= 3g
50 TCHRTLT (ITH T 0.0099309|[d=Tad 38
CEIRE))
5 51 TCHRTLT (ITH =T 0.0116351|[d=Tad a8
REIRG)!
|W$raw:ﬁa‘awﬁm
T KT ATH: gl
6 1112211 ||FsH (smeae) TifieheaT 0.0458322||< T Serast ars fargaT A T
AHTTH
7 111221211 ||fFsf (wmzae) LD IET Ry 0.1||uwet face=ia yrzae ffies,
SIS ERIEIETT
8 11122/2/2 ||fF=TT (JTzae) LS IET RS 0.003611||91% HIgH<, SEATRN, HEHE, 0
TEFAE, ST gad I T9aT
9 192 TR (T Tiee 0.013|[Im® =TT
qH{F)
10 21//13/1 || (Im=3re) LOIETCER 0.036|[F=TH g& T FIEe, STedTh gad
REEELSEUISIERC I ERESS
11 21//13/2 |[fA<tt (JT=ae) LD IETa kS 0.0317743|[gT=A, ®T&F T q%e @, At
FEAT T T g% T T 9T,
AT ST Tl T BT T T3
EIG)
12 21/119  ||fAstT (JT=ae) LLOIET kS 0.0596684||= T SR Tl wIEah T e
T, TEAT T T g1 T 94T,
2T 4 T T9hE @1, ATaT8 @7,
Sodlith g Eﬂ"&l(‘“‘l
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AT &1 TSTIA AT

13

21/121

it (r2ee)

0.062

T AT AT TAT AXAHT
R GEEAE I IRIREIECTR il
[EERERIE R P EAR A R I
YIET T Hex TqTd

14

21/122

IEEIRCIEEE)

0.005

At SRTET TR TA T AT
T qeraa, St T & T
[EERERIE R P EAR A R I

ST A Hex T

15

21//4

[EEIREIEED)

0.0125653

@FH&CIM, olerd, “hl@"hﬂ_?r
Tha T, ST Tt gTed T T
G, AT ST | T e T
whE @, TATRH T TH @,
HITZH, gas(t O Hama ahe

16

21117

IEEIRCIEEE)

0.006

T O HEATE, ETEA, RIEF T
e G, ST Tt ST T T
G, AT AT | T e T
e T, TATRH T AL @1,
HITRH, gHSTT T Hama ahie

17

21//8

IEEIRCIEEE)

0.044

T O HEATE, ETEA, RIEF T
e G, ST Tt ST T T
G, AT AT | T e T
THE G, TATRH T 9T @,

HITRH, grasit T Hama aehi

22//15/1

IFrsfr (23

0.0277317

[ oo Y, s o g

22//15/2

EEIREIFED)

0.008

A T G

22/17

IFrsft (s

0.0225106|

[T ot e

22//6/1

[EEIREIEED)

0.0426005

gHIE T AL, STaa T 37eg
TEHT

122//6/2

IFrsft (s

0.0166002]

|gdﬁ3 T AL, Sefie = IqAT

23//1

[EEIREIEED)

0.063

At FEH Tt T W FAR T
e, St T W7 9
wIfRd T T gorHTed

24

4/111

IEEIRCIEEE)

0.0167343

vt ST FHT T 4% S

yaTT

25

4//1/2

IEEIRCIEEE)

0.0446654

T HIZHT, awltl,é\lﬂ, Heda, 12
Hrgre, ST ga, O foge

26

42/112

IEEIRCIEEE)

0.029592

fafa o= 7= fame o=, e g
T 9T THTT, ST ToheT T T

T A Y ¥, e
el

27

42//19

[EEIREIEED)

0.0565718

A, RgmT 9at geamar

TEHAET, A BT T AR
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T T FATET

42//21  |[Rsfr (ar=ae) W 0.0786303||=freT T AT Tt eI T Aog
T, <At IEATHT IAT ST
AT, AT AT THA T THLE peeft
T T, AT AT Tl s
T Gled, AT T a=g

43//25/2 ||fTT (IT=aE) OIETER 0.0018011|[F&x TaTT T TSI, feria siger
RERENEETIES

46//14/1  ||F<Tr (mzae) e 0.003|[=frwreft goaT =it s et
fEreraT =g waTer T ger=e, e
FHIL T =5 T

46//5 IEEINCIEEDY) LOIETCER 0.0836228|[g% TaTd T TSI, feria siger
REARERRGIES

46//6 IEEINCIEEEY) LOIETCER 0.006975|[wex SaTT T TS, fEerd ergsr
REARERRGIES

46//7 BEINCIEEE) U< 0.029|| =T =T T 3w IfHaATAT
fereraT = werer O g, e
FHTL T =5 T

47//1 IGEINCIEEE) LD ET R 0.005||eraT Z&T Telt Heg TaTd T
TSI

5//15/2  |fF=tT (YT2ae) e 0.0788827||= (T ST FTHTIT TdlT =& Tah1eT
T e, A st o e

TATT
5/117 EEIREIEEE) LD IET Ry 0.0649342| 22T mIT Fzw yrzae forfaes,
siram T o T T
HIZTHE TgaTT Feaft
5//24 EEIREIEEE) LD IET Ry 0.0309513|[2=2=T wIT Fgw yrzae forfaes,
siram T o T T
HIZTHE TgaTT Feoft
5//6 BEINCIEEE) TifieaT 0.0958228|[wwe faeeia rzae frfiee,
RESICRERIEIE ML
6//25 IEEINCIEEE) LD £ 0.029||9ge A=< foew uT for, wre e
625 TR (AT T 0.009|[Im® T=TarT
EEIRG)!
69//13/2 |[ETHTY (T qive 0.037|[wm™ 9=1aa
L))
69//14 TR (T qive 0.014|[wm™ 9=1aa
qafE)
69//18 || (yT=are) Wi 0.046|[FTTTHT AT I&T, Fle AT, THSATA
TATT 5T

o2 |Fef () |[mfme || 0,023 e w s

69//26  ||fAstT (FT=AR) e 0.0140288|[d =T, fhem=E, aaeaTHare ¥
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HILT T TSIA . AHTYTL

LCEICECE
46 7111 IESINCIEEEY) WA 0.074857 2|4t Hher Talt AT T g,
RGN Gl k)
47 71112 st (Im2ae) LD 0.02|[%.%. sitaTzstae yrgae fofaes,
THIZ FHY
48 7//20/2 || (A=) W 0.0347063||=f T Teher T T AT T giieg,
ST T ST
49 7119 IEEINCIEEE) LDIET RS 0.0748876|[%.. siRtATZSIeM rzae fofies,
THIE THT
50 71//15/1  ||fA<tr (ymzae) Tt 0.001|[=frweft srrerft 3=t uet fosr 9
RERCFEEIEH
51 71/115/2 ||t (I129) LOIET RS 0.006556|[F=er Tat FATT ITad T Tgarer
fee
52 71//16/1  ||fA<TT (STEae) LOIETES 0.001|[FT AT, IH=T T ATHHA,
R ER ERIL ERIE
53 71124 |[fAst (FT=AR) TifieheaT 0.008||&r= T, T8 T =917, HETATY,
Tifevg T S92, At AT
T T LT T e, FeAtaea O
ST, ESATE Fwotel O e, TS
AT I AvaATd W Ava<TH
54 72112 |t emede) e |[0.0077688|[az e o d, e O fraw |
i 7 AT AR |
55 [[101 [T (37) |[erarsy | 0.0477|frarsr 3= |
56 108 TCRTE (T FisreTT 0.0389|[4<TTar % e
SALRE))
57 109 TR (TATE) EEIEEIRED 0.085|/4STTe 9% F e
EIE}
58 119 TR (I UERCES 0.094|[ITH F=mra
REIRE))
59 124 T (I T 0.0059835| [T F=maT
CEIRE))
60 127 TCHRTLT (ITH GEED 0.0129191|[mq 9=
EEIRE))
61 128/2 qLREY (Taede)  ([Ehares 0.0047|[Im 9=
62 129 TEHRTLT (TTET) T T=TIq 0.005|[aT =TT
63 144 TR (AT T 0.0167|[uTw 9=Tad
CEIRE))
64 152 TCHRTLT (ITH AT 0.0876374{[mH d=TId
EEIRE))
65 209 =it (I2ae) U 0.0077321|[TreTH<Ie, SETIAT, T2iE AgHT, Tais
AEHE, ATgT T 9% &1




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

66 211 =it (I2ae) U 0.0066151|[z9gTs HIZHHE, 3MH HIZHHE, SITH
HIZFE, Theald T (Hoeal et
HE¥TH, 9iTehd STefl, AT T Tfaar
67 242 TR (AT T 0.000665 1| d=mara
CEIRE))
68 243 TR (AT T 0.0026318|[uTH g=71Id
EEIRE))
69 248 TR (AT T 0.001|[wm® =TT
EEIRE))
70 28//11/2 |[F¥FT (BRamom  |[sRare= 0.0146|[gR=ToT TaqHe
TIHE)
71 28//20/1/1|[F=FTT (REmom  ([sharee 0.021|[gR=TurT TaHe
TIHE)
72 28//21/2 |[E<=TT (sRarem)  |[ghamm 0.015|gR=Tor TasHe
TaqHe
73 28//9/1  |[ET=rt (R |[sheres 0.008|(g =TT Taede
TaHe)
74 38/1/1  |[FeTY (TTshe=) |[UmH d=raa 0.0356|[Im F==d
75  |38110 |Ffemeie)  |[mfmew |[0.0415576) v T s |
76 39//16/1 ||f=T (YT2ae) e 0.0056|[39TT AIgHE, ST AIgFAE, SThes |
T Hg¥ @1, A&, 99T
T T A HIg S
77 39//25/1 ||f=tT (yTEAE) LD e R 0.010007||=f=et gET Toll FoT e, AqAF I,
TITET O B, geeft sigas
T, AT FLIaT Ie T a0 T
g, TEATH, UHSH T Had, STAhsl
RERERNIES
78 39//25/2 ||f=tT (YTEAE) LD e R 0.012754| =\t gET Toll Fl e, SAqAF I,
TITET O B, geeft sigas
T, AT FLIaT Ie T a0 T
T, FEAT, THST T AR, AAHT
REIERNIES
79 44/14 || (FT=AR) W ehea? 0.029||= T gE T TR T Fiol® T A2,
g HH, Geffa dgAg, A19a g™
REREES
80 44/17 || (FT=AR) W e 0.031||9q&HH, 754, FHIaT, 9248, e& I
reTae
81 44//23  ||FST (FT=AR) e 0.021| |t = fiar fereraT afa+ #a,
et FHE I 79 TR
82 44//4/2 ||t (ITEEe) LD A 0.0136278||= T ga=T Tdl Fois I AT,
egel F1W, geffe wgae, T g
RERTEES
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HILT T TSIA . AHTYTL

7

83 44115 BEINCIEER) LD IETaEd 0.01479||==eT ZET Tell FoTw, AqAFI,
AT T BT, GRofT gae I
T, ST EaT IR T e T
W’ ; ’ [ W@—FL Ell ;il
T AT

84 44//6/1  |[ETERTET (AT BRI 0.003|[7m® =TT

CEIRE))

85 44//6/2  ||FsTr (ITzEe) LD 0.0046034||= T gaT TdT Fois I AT,
g B, GelTE AgHE, 19 @1
REREES

86 44117 BEINCIEEE) TifieeaT 0.02|[=fweft &t Tel wsT& I =Ted,
g HH, GelTE AT, 19 @™
REREES

87 57//3 EEIREIEEE) WA T 0.0015304||37H%, FEqH, qEaeh® T Fa@rT

88 64//14/2 ||t (I129) LOIET RS 0.0066318|[7 HehTT TS[Herd qrarzet, Fter
e O THer Jige e o

89 64//16  |[fAstt (Wiweaw)  |[uifiewe=aw 0.026||7 HEHTT TS[herd AETEer, Fdrer
e = THer Jigd e o

0 e4/24  |[Fsfr(mmeie) |mfmese [/0.0047016|zE e, gear O g wm

91 64//25  |[fAstt (FT=AR) LD ET R 0.0206659|[7T HEFTT TSTherd AET=r, Fdrer
e = e Jige e o

o2 643 A (e |mfmesw |0.0269102|g e e

93 64//3/2 A<t (yTzae) LD T a 0.0086553|[ga HigvH= T AT GT, I,
g, A, Fod

o4 |eass IFrsfr (=) [mfrer || 0.015|[zww ez, geam o g A

95 76//20/1 A<t (Tzae) LD T 0.0055158||3Tsge TgHTH T ATEd

|96 ”76//21 |ﬁ?ﬁ (ITzT) ||QTﬁT=|F=r{ || 0.024|[sTs3e TgATT T =Ted

97 77/115/1  ||ST (I129e) LU IETE RS 0.0355957|[w@qe 1= v, famwa 0=
FHEEI, ATlgd, AT [T T4
g, AXAEATT AT(ed, ST T
SRERUERCERIE] e, a9 T
T gaeT

98 771/15/2/1||fF<tT (FT2ae) TifieheaT 0.0277832||Sg&2 I T TFaHETH

99 77//15/2/2||ST (IT29) WA T 0.0075118||s7sge TgHTT T AT

100 |[77//16/1 |F=(T (Y1) e 0.033||37ag @A I AT2d eHar
HIZHR ATE T 39 HgHg

101 ||77//16/2 |[f¥=fT (ST2ae) WAt 0.029822|[7&q= 7= fewa, Fama o
FHER I, Hlae, AT T T
U, LdagAT qTfe, AT TF
TS g, FATT g, 99 ¥
T gad

102 ||[77//25  ||=siT (ITEER) LUIETEEY 0.047|Fwsa T 93 &g
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103 ||[77//4 IEEINCIEEE) WAt 0.001||TETIEIA, FEEE T oge TSlTa,
T gHA, AFAL A TEATHRIA

104 ||[77//5/1  ||ST (IT=ae) W 0.026|| 2T, FEEE T Toge TSlTa,
ALqL gHH, Ahd T I g1 ﬂf—fla

105 ||[77//512  ||fsh (smeae) LD IET Ry 0.0247885|[g==TY, ATfeY T HedTd, T,
ATEd T Hegard, faer FH
TTETH

106 ||77//6/1/1 ||y (3T2ae) LD IET= R 0.01577|[g==T, ATfeY T HgaTd, FEaq argd
I HedTd, ﬁ%f?]' PHTL A dTITH

107 |[77//6/1/2 A<t (Tzae) e 0.009|[e=TR, ATeY I #gdTd, FEaH g
‘13' Hedld, ﬁﬁ'-‘?]' PHTT A AT {TH

108 ||77//6/2  ||f¥TT (ST=ae) WA T 0.0448332||eTeTa= I, FEwald T 353 TS,
Sed gdd, hd{ REEELN ﬂé'q

109 ||81//15  ||=sfT (3m=ae) U< 0.037|[TH%, F&EH T HEATd, THTF,
THGFIE, ST, ST, FSET
T T, RS, e 9 fEw

110 ||81/16 |t (YT2ae) LD ET R 0.0279967|[7E%, FHH T HdTd, THIF,
THGFIE, AT, ST, FSET
T T, AT, B O ReEr

111 ||81//25  |f¥=tT (YT2ae) LD ET R 0.0137034|[78%, FFH T qgqTd, THIF,
THIEHAE, AT, ST, T
T T, AT, B O ReEr

112 |15 |Ffrmee) |ofmer || 0o0ds|mtmmas i

113 ||81//6 IEEINCIEEE) LU IETE RS 0.038||37&dT g, AFaL gad T

114 ||82//1 EEIREIEED) WAt 0.0296413||= T FIoT Tdt HigFig e T
A AT I T eT, Aot
AT Tl HIZFAE A

115 ||82//11/2 &< (BRATOm  ||Feet 0.0029587|[gR=TUIT o1Te+ q8T FaAT

TaHe)

116 ||82//20/3 ||f=tT (yT2ae) WA T 0.007588|[HTE¥H= @TH I &g, AT,
FETH, AR T HedT, A T3
AEarE, gefts T e @

117 ||82//21/1 |[E<=hTeY (BRAmom  |[Feer 0.0018257|[gR=Tor Tawde

TaHe)

118  ||92//5/1 || (IT=are) WA T 0.003||7ErsT T[T STesTaeFaT TUE T
EEEEECA ()

119 ||92//5/2  |F=tT (YT2ae) e 0.001||7&fSrE HTEHAT Talt giesradr

T T ATH: AT

T T ATH: THAT

120 ||263 EEIREIEEE) W et 0.066552||0=aa T AT, THAT T J&TY,
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HILT =T TSI AT

THATRH T THETH, o< AgHE T
THgIh, HEATH AgHT T Aoq
AT, HIgFE FHTEH T3 IHIE,
TEIE, AT TATH I¥ HIgHIT,
AgHE T[F oa ™, garaad ¥
RaTsrET, 299 7= garaa, gefie
T S, g T3 SOTHT, <t

ST TAT AgedT T ¥ HIgHT,
AT G T T QTR A T
T HIEHAs, e 1 Jews g4,
et FET Tl [ T 9T,
ATt AT T A
THEE, dTgd T ATra, =twfa
T Tl A E ZalTied T
ST, STt @TaHT T e,
At ST ol 97 weEHE T
AEHE, THIH AT T X AR IFAT,
ATAT ASTad ol gad digFig ¥
T AT, At e Telt aeqae
o TorefTH, ST gefte qwt
AT g T g0 HIgHs,
AT FIA TAT A28 gad, =it
SHIAT TalT AHTT HIGHAE, AHTT
T HIZHE 3138, gHMT Tall qordT
T HIGHE 3138, GATT To T

GRTEH, STHAT T [, TATH
T THT, TEATH T SATeqd 1Y,
T TAT AAaTITH, e dT It
TTHIATE T, AHIGHE T T,
eI T TR, AFLET Tl SATH
T THRTE, SAIAT T T TFTd
AT, THIET Ta T HET T Garae,

el Tdt gTaH T G, el
T HIZHE 3138, gHMT Tall qordT

T TSR, AT ATl FheaT,
AELIA AT HgFIE gHSIT, HIgHg

SHY, ALTHL, HIZFAZLR,

HgraesaT™ T G gHT,
R S O fasrT 99, digwe
FEH T

Total

3.4715079

[®T. 5. RO-HRY-248A-01/3D]
g IfiET, fAgerw
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th December, 2025

S.0. 5913(E).— Whereas by the notification of the Government of India in the Ministry of Road Transport
and Highways, 507(E) Dated:28/01/2025, published in the Gazette of India, Extraordinary, Part II, Section 3, Sub-
section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956) (hereinafter
referred to as the said Act), the Central Government declared its intention to acquire the land specified in the Schedule
annexed to the said notification for construction of Toll Plaza Maintenance, management and operation of NH248A in
the stretch of land from Km. 46.95 to Km. 95.958 in the district of Nuh in the state of HARYANA

And whereas the substance of the said notification has been published in “The Indian Express” dated
03/05/2025 , “amar ujala” dated 04/05/2025 ; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH248A in
the stretch of land from Km. 46.95 to Km. 95.958 in the district of Nuh in the state of HARYANA

State: HARYANA District: Nuh
SL. |[Survey/Plot Type of Land Nature of Area|| Name of Land Owner/Interested
No. || Number Land (in Person
Hectares)
1 2 3 4 5 6
Taluk: Nuh
Village: Marora
1 21//127 Government (Gair Masjid 0.1107542||Punjab Waqf Board Ambala
Mumkin)
2 36 Government (Deh) Abadi 0.224||Abadi Deh
3 41 Government (Pond) Gram 0.054||Panchayat Deh
Panchyat
4 50 Government (Gram Rasta 0.0099309||Panchayat Deh
Panchyat)
5 51 Government (Gram Rasta 0.0116351||Panchayat Deh
Panchyat)
Taluk: Ferozepur Jhirka
Village: Doha
6 1//22/1 Private Agriculture 0.0458322||Smt. Ishwari Bai Widow of Bharuram

S/o Aasaram
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HILT =T TSI AT

11

7

1//22/2/1

Private

Agriculture

0.1

MV BUILDCON PVT. LTD., Surjit
S/o0 Ramkishan

1//22/2/2

Private

Agriculture

0.003611

Sher Mohammad, Islamuddin,
Mahmood, Noor Mohammad, Zakir
Hussain, S/o Bhikkan

192

Government (Gair
Mumkin)

Pond

0.013

Gram Panchayat

10

21//13/1

Private

Agriculture

0.036

Sadamahussain S/o Farooq, Altaf
Hussain S/o Haroon, Azad Khan S/o
Haroon

11

21/113/2

Private

Agriculture

0.0317743

Haroon, Farooq S/o Safed Khan, Mrs.
Zarina W/o Harub S/o Safed Khan,
Mrs. Asghari W/o Farooq S/o Safed
Khan

12

21//19

Private

Agriculture

0.0596684

Mrs. Asghari W/o Farooq S/o Safed
Khan, Zarina W/o Haroon S/o
Safekha, Saddam Hussain S/o Safed
Khan, Aabad Khan, Altaf Hussain S/o
Haroon

13

21//21

Private

Agriculture

0.062

Mrs. Urmila Kumari W/o
Chandraprakash S/o Moolchand, Mrs.
Gayatri Devi W/o Vijay Kumar S/o
Chandraprakash, Dipanshu Arora S/o
Mahendra Pratap

14

21//22

Private

Agriculture

0.005

Mrs. Urmila Kumari W/o
Chandraprakash S/o Moolchand, Mrs.
Gayatri Devi W/o Vijay Kumar S/o
Chandraprakash, Dipanshu Arora S/o
Mahendra Pratap

15

21//4

Private

Agriculture

0.0125653

Sunni S/o Mahtab, Harun, Farooq S/o
Safed Khan, Zarina W/o Haroon S/o
Safed Khan, Mrs. Asgari W/o Farukh
S/o Safed Khan, Ibrahim S/o Sumer
Khan, Mohim, Hamji S/o Niamat
Wakil

16

21/17

Private

Agriculture

0.006

Sunni S/o Mahtab, Harun, Farooq S/o
Safed Khan, Zarina W/o Haroon S/o
Safed Khan, Mrs. Asgari W/o Farukh
S/o Safed Khan, Ibrahim S/o Sumer
Khan, Mohim, Hamji S/o Niamat
Wakil

17

21//8

Private

Agriculture

0.044

Sunni S/o Mahtab, Harun, Farooq S/o
Safed Khan, Zarina W/o Haroon S/o
Safed Khan, Mrs. Asgari W/o Farukh
S/o Safed Khan, Ibrahim S/o Sumer
Khan, Mohim, Hamji S/o Niamat
‘Wakil

18

22//15/1

Private

Agriculture

0.0277317

Hameed s/o Sumeri, Ashish s/o
Usbhan

19

22//15/2

Private

Agriculture

0.008

Ayush S/o Sumeri
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20

22/117

Private

Agriculture

0.0225106

Ayush S/o Sumeri

21

22//6/1

Private

Agriculture

0.0426005

Hameed S/o Sumeri, Asib S/o Abdul
Rehman

22

22//6/2

Private

Agriculture

0.0166002

Hameed s/o Sumeri, Ashish s/o
Usbhan

23

23//1

Private

Agriculture

0.063

Mrs. Kusam Lata W/o Ravindra
Kumar S/o Jhammandas, Mrs.
Priyanka Garg W/o Mohit Garg S/o
Brijmohan

24

4//1/1

Private

Agriculture

0.0167343

Smt. Urmila Kumari W/o Chandra
Prakash S/o Moolchand, Ritika Arora
D/o Mahendra Pratap

25

4//1/2

Private

Agriculture

0.0446654

Sher Mohammad, Islamuddin,
Mahmood, Noor Mohammad, Zakir
Hussain, S/o Bhikkan

26

42//12

Private

Agriculture

0.029592

Vipin Jain S/o Vimal Jain, Girish
Kumar S/o Mukesh Kumar, Mrs.
Mukesh W/o Baburam S/o Hari
Singh, Dalmod S/o Fatekhan

27

42//19

Private

Agriculture

0.0565718

Smt. Rihana W/o Sultanakha S/o
Rahmatkhan, Mrs. Farmina W/o
Mahmoud Istak S/o0 Subhankha

28

42//21

Private

Agriculture

0.0786303

Mrs. Sammo W/o Salmuddin S/o
Abdul Ghafoor, Mrs. Usmani W/o Jori
S/0 Musa, Mrs. Sunera W/o
Samshudin Qureshi S/o Noordin, Mrs.
Amina W/o Amen S/o Chhotan,
Ramditta S/o Tarachand

29

43//25/2

Private

Agriculture

0.0018011

Mahendra Pratap S/o Rajaram,
Dishant Shanduja S/o Vijaykumar

30

46//14/1

Private

Agriculture

0.003

Mrs. Sapna D/o and Urmiladevi
widow Chandra Prakash S/o
Moolchand, Vijay Kumar S/o Chandra
Prakash

31

46//5

Private

Agriculture

0.0836228

Mahendra Pratap S/o Rajaram,
Dishant Shanduja S/o Vijaykumar

32

46//6

Private

Agriculture

0.006975

Mahendra Pratap S/o Rajaram,
Dishant Shanduja S/o Vijaykumar

33

46//7

Private

Agriculture

0.029

Mrs. Sapna D/o and Urmiladevi
widow Chandra Prakash S/o
Moolchand, Vijay Kumar S/o Chandra
Prakash

34

47//1

Private

Agriculture

0.005

Shakuntala Devi W/o Mahendra
Pratap S/o Rajaram

35

5//15/2

Private

Agriculture

0.0788827

Smt. Urmila Kumari W/o Chandra
Prakash S/o0 Moolchand, Ritika Arora
D/o Mahendra Pratap
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36 ||5/17 Private Agriculture 0.0649342||India Agro Foods Private Limited,
Mohammad Irfan Qureshi S/o Haji
Mohammad Ahsan Qureshi
37 ||5//24 Private Agriculture 0.0309513||India Agro Foods Private Limited,
Mohammad Irfan Qureshi S/o Haji
Mohammad Ahsan Qureshi
38 [|5//6 Private Agriculture 0.0958228||MV BUILDCON PVT. LTD., Surjit
S/o Ramkishan
39 ||6//25 Private Agriculture 0.029|[Mridul Maniore Mills Pvt. Ltd.,
Pramod Goyal
40 |625 Government (Gram Rasta 0.009(|Gram Panchayat
Panchyat)
41 69//13/2 Government (Gair Pond 0.037(|Gram Panchayat
Mumkin)
42 1(69//14 Government (Gair Pond 0.014{|Gram Panchayat
Mumkin)
43 69//18 Private Agriculture 0.046||Gyarsi D/o Buddha, Chhote Lal,
Ramyjilal S/o Buddha
44 ||69//22 Private Agriculture 0.023|[Vijay Kumar S/o Chandraprakash
45 69//26 Private Agriculture 0.0140288||Teerthdas, Kishanchand,
Ghanshyamdas S/o Matwalchand
46 |[7/11 Private Agriculture 0.0748572||Mrs. Mukesh W/o Baburam S/o
Harisih, Jaibir S/o Baburam
47 |[7//12 Private Agriculture 0.02||K.K. Organization Private Limited,
Pramod Kumar
48  ||7//20/2 Private Agriculture 0.0347063||Mrs. Mukesh W/o Baburam S/o
Harisih, Jaibir S/o Baburam
49 |[7//9 Private Agriculture 0.0748876||K.K. Organization Private Limited,
Pramod Kumar
50 ||71/15/1 Private Agriculture 0.001(|Smt. Gyatri Devi W/o Vijay Kumar
S/o Chandraprakash,
51 71//15/2 Private Agriculture 0.006556||Sudesh W/o Subhash Yadav S/o

Rohtash Singh

52 71//16/1 Private Agriculture 0.001|{Shankar Lal, Premchand S/o Lokman,
Hukamchand S/o Ramdayal

53 71//24 Private Agriculture 0.008|[Dhaniram, Radhe S/o Ishtar, Mahavir,
Gobind S/o Ishtar, Mrs. Rampyari
‘W/o Mukesh S/o Gokal, Dulichand
S/o Hazari, Hazari Kunjal S/o Gokal,
Rajesh Saini S/o Nandlal alias
Nandram

54 |[72/11/2 Private Agriculture 0.0077688||Budh Singh S/o Hira, Mohanchand
S/o Girwar

Village: Mahauli
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55 101 Government (Deh) Abadi 0.0477(|Abadi Deh
56 108 Government (Gair Kabristhan 0.0389||Punjab Waqf Board
Mumkin)
57 109 Government (Board) Punjab Wafq 0.085||Punjab Waqf Board
Board
58 119 Government (Gram Gadda Khad 0.094(|Gram Panchayat
Panchyat)
59 124 Government (Gram Rasta 0.0059835||Gram Panchayat
Panchyat)
60 127 Government (Gram Sadak 0.0129191||Gram Panchayat
Panchyat)
61 128/2 Government (Haryana IRRIGATION 0.0047||Gram Panchayat
Government)
62 129 Government (Raasta) Gram 0.005(|Gram Panchayat
Panchyat
63 144 Government (Gram Rasta 0.0167||Gram Panchayat
Panchyat)
64 152 Government (Gram Mountain 0.0876374||Gram Panchayat
Panchyat)
65 209 Private Gait 0.0077321||Roshandin, Udhrish, Shaheed Ahmed,
Waheed Ahmed, Sahun S/o Nasru
Deen
66 211 Private Gait 0.0066151(|Ishag Mohammad, Aas Mohammad,
Jan Mohammad, Zafaruddin S/o
Nizrabi W/o Muharban, Shaukat Ali,
Sabir S/o Ratiba
67 ||242 Government (Gram Rasta 0.0006651||Gram Panchayat
Panchyat)
68 243 Government (Gram Rasta 0.0026318||Gram Panchayat
Panchyat)
69 [|248 Government (Gram Rasta 0.001(|Gram Panchayat
Panchyat)
70 (|128//11/2 Government (Haryana Irrigation 0.0146|[Haryana Government
Government)
71 28//20/1/1 ||Government (Haryana Irrigation 0.021||Haryana Government
Government)
72 (|28//21/2 Government (Irrigation) Haryana 0.015||Haryana Government
Government
73 28//9/1 Government (HARYANA |[IRRIGATION 0.008||Haryana Government
GOVERNMENT)
74 [|38//1/1 Government (Agriculture) ||Gram 0.0356||Gram Panchayat
Panchyat
75 38//10 Private Agriculture 0.0415576||Asru S/o Imamkhan
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76

39//16/1

Private

Agriculture

0.0056

Ishaqg Mohammad, Jan Mohammad,
Zafaruddin S/o0 Muhar Khan,
Shabudin, Samaydin Sabran S/o Aas
Mohammad

71

39//25/1

Private

Agriculture

0.010007

Mrs. Hussaini W/o Fajru,
Abdulkareem, Naibkhan S/o Fajru,
Khureshi Ahmed S/o Fajru, Mrs.
Sarida W/o Samedin S/o Nabbu,
Istak,Aimanjan S/o Muddin, Alfaiz
S/o Arshad

78

39//25/2

Private

Agriculture

0.012754

Mrs. Hussaini W/o Fajru,
Abdulkareem, Naibkhan S/o Fajru,
Khureshi Ahmed S/o Fajru, Mrs.
Sarida W/o Samedin S/o Nabbu,
Istak,Aimanjan S/o Muddin, Alfaiz
S/o Arshad

79

44//14

Private

Agriculture

0.029

Mrs. Hussaini W/o Fajru S/o Chahat,
Abdul Karim, Khurshid Ahmed, Naib
Khan S/o Fajru

80

44//17

Private

Agricultural

0.031

Mudin, Nabu, Hameeda, Mahmood,
Zuhru S/o Chhotaban

81

44//23

Private

Agriculture

0.021

Mrs. Sangeeta widow Yatin Madan,
Mrs. Simon D/o Manoj Kumar

82

44//4/2

Private

Agriculture

0.0136278

Mrs. Hussaini W/o Fajru S/o Chahat,
Abdul Karim, Khurshid Ahmed, Naib
Khan S/o Fajru

83

44//5

Private

Agriculture

0.01479

Mrs. Hussaini W/o Fajru,
Abdulkareem, Naibkhan S/o Fajru,
Khureshi Ahmed S/o Fajru, Mrs.
Sarida W/o Samedin S/o Nabbu,
Istak,Aimanjan S/o Muddin, Alfaiz
S/o Arshad

&4

44//6/1

Government (Gram
Panchyat)

Nirmot

0.003

Gram Panchayat

&5

44//6/2

Private

Agriculture

0.0046034

Mrs. Hussaini W/o Fajru S/o Chahat,
Abdul Karim, Khurshid Ahmed, Naib
Khan S/o Fajru

86

44//7

Private

Agriculture

0.02

Mrs. Hussaini W/o Fajru S/o Chahat,
Abdul Karim, Khurshid Ahmed, Naib
Khan S/o Fajru

87

57//3

Private

Agriculture

0.0015304

Arsad, Rustam, Mustageem, S/o
Kuvarkhan

88

64//14/2

Private

Agriculture

0.0066318

New Sahankar Education Society,
Girish Mittal S/O Ramesh Mohan
Mittal

89

64//16

Private

Agriculture

0.026

New Sahankar Education Society,
Girish Mittal S/O Ramesh Mohan
Mittal
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90

64//24

Private

Agriculture

0.0047016

Hassan Mohammad, Sultan S/o
Subhan Khan

91

64//25

Private

Agriculture

0.0206659

New Sahankar Education Society,
Girish Mittal S/O Ramesh Mohan
Mittal

92

64//3/1

Private

Agriculture

0.0269102

Haryana Government

93

64//3/2

Private

Agriculture

0.0086553

Hasan Mohammed S/o Subhan Khan,
Alam, Khalil, Tamil, Sultan

94

64//8

Private

Agriculture

0.015

Hasan Mohammad, Sultan S/o0 Subhan
Khan

95

76//20/1

Private

Agriculture

0.0055158

Abdul Rehman s/o Chahat

96

76//21

Private

Agriculture

0.024

Abdul Rehman s/o Chahat

97

77/115/1

Private

Agriculture

0.0355957

Makhmool S/o Himmat, Niamat S/o
Qamaruddin, Sahil, Ajan S/o Taiyyab
hussain, Murtahnan Sahil, Aayan S/o
Tayabhussain, Salman Rihan, Sappu
S/o Toeb Hussain

98

77//15/2/1

Private

Agriculture

0.0277832

Jaharuddin S/o Rustamkhan

99

77/115/2/2

Private

Agriculture

0.0075118

Abdul Rehman S/o Chahat

100

77//16/1

Private

Agriculture

0.033

Abdul Rehman S/o Chahat
Shareholder Mohammad Waris S/o
Aas Mohammad

101

77//16/2

Private

Agriculture

0.029822

Makhmool S/o0 Himmat, Niamat S/o
Qamaruddin, Sahil, Ajan S/o Taiyyab
hussain, Murtahnan Sahil, Aayan S/o
Tayabhussain, Salman Rihan, Sappu
S/o Toeb Hussain

102

77//25

Private

Agriculture

0.047

Kamaruddin S/o Budh Singh

103

77//4

Private

Agriculture

0.001

Shahabuddin, Fakhruddin S/o Abdul
Razak, Akhtar Hussain, Akbar S/o
Islamuddin

104

77//5/1

Private

Agriculture

0.026

Shahabuddin, Fakhruddin S/o Abdul
Razak, Akhtar Hussain, Akbar S/o
Islamuddin

105

7711512

Private

Agriculture

0.0247885

Subedar, Tahir S/o Mahtab, Rustam,
Sahun S/o Mahtab, Dinesh Kumar S/o
Baburam

106

77//6/1/1

Private

Agriculture

0.01577

Subedar, Tahir S/o Mahtab, Rustam,
Sahun S/o0 Mahtab, Dinesh Kumar S/o
Baburam

107

77/16/1/2

Private

Agriculture

0.009

Subedar, Tahir S/o Mahtab, Rustam,
Sahun S/o Mahtab, Dinesh Kumar S/o
Baburam

108

77//6/2

Private

Agriculture

0.0448332

Shahabuddin, Fakhruddin S/o Abdul
Razak, Akhtar Hussain, Akbar S/o
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Islamuddin

109 ||81//15 Private Agriculture 0.037||Nasru, Kasam S/o Mabhtab, Isaq,
Nurmohammad, Ashraf, Ilyas,
Ruzdar, S/o Ghamman, Rizwan,
Rahish S/o Sirdar

110 |[81//16 Private Agriculture 0.0279967||Nasru, Kasam S/o Mahtab, Isaq,
Nurmohammad, Ashraf, Ilyas,
Ruzdar, S/o Ghamman, Rizwan,
Rahish S/o Sirdar

111 |[81//25 Private Agriculture 0.0137034||Nasru, Kasam S/o Mahtab, Isaq,
Nurmohammad, Ashraf, Ilyas,
Ruzdar, S/o Ghamman, Rizwan,
Rabhish S/o Sirdar

112 |(|81//5 Private Agriculture 0.045(|Kamaruddin S/o Budh Singh

113 |[81//6 Private Agriculture 0.038||Akhtar Hussain, Akbar Hussain S/o
Islamuddin

114 (|82//1 Private Agriculture 0.0296413||Mrs. Hajra W/o Mohammad Usman
S/o Abdul Rehman alias Ghasita, Mrs.
Varseena W/o Mohammad Imran S/o
Subedar

115 (|82//11/2 Government (Haryana Canal 0.0029587||Haryana Government Canal

Goverment) Chandaini

116 ||82//20/3 Private Agriculture 0.007588|[Mohammad Khan S/o Dhan Singh,
Subedar, Rustam, Tahir S/o Mahtab,
Sahun S/o0 Mahtab, Khurshid S/o
Sharav Khan

117 |[82//21/1 Government (Haryana Canal 0.0018257||Haryana Government

Goverment)

118 |(92//5/1 Private Agriculture 0.003(|M/s Educamp Infrastructure and
School Management Ltd.

119 |(92//5/2 Private Agriculture 0.001||Masjid Mausuma W/o Masjidiya

Taluk: Nagina

Village: Nagina

120 (263 Private Agriculture 0.066552||Taiyyab S/o Anwar, Jafaria S/o Juhar,

Ibrahim S/o Ishaq, Zubair Ahmed S/o
Ishaq, Mustaq Ahmed S/o Abdul
Sattar, Mohammad Qasim S/o Umrao,
Shahid, Bedulla S/o Noor
Mohammad, Ahmed S/o Sultan,
Khudabaksh S/o Niwajkha, Taiyyab
S/o Khudabaksh, Khurshid S/o Jirmal,
Hanif S/o Jagman, Mrs. Zubeda W/o
Bedulla S/o Noor Mohammad, Mrs.
Khatija W/o Shahid Ahmed S/o Noor
Mohammad, Zuhri S/o Mohammad
Hasan, Mrs. Memunna W/o Zubair
S/o Ishaq, Mrs. Makra W/o Hakmudin
S/o Samsudin, Sahun S/o0 Masin, Mrs.
Maksudan W/o Mohammad Ibrahim




18 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

S/o Ishaq, Mrs. Khatuni S/o Abdullah,
Mrs. Zaituni W/o Sher Mohammad
S/0 Noor Ahmed, Naseem Ahmed S/o
Sher Mohammad, Mrs. Majidan W/o
Hasan Mohammad S/o0 Noor Ahmed,
Mrs. Vidya W/o Lalluram S/o
Ganeshiram, Mrs. Khurshid W/o
Mubarik Hussain S/o Hasan
Mohammad, Mrs. Mashnoon
Daughter Taiyyab Hussain, Mrs.
Haseena W/o0 Suleman Mohammad,
Suleman S/o0 Mohammad Dawood,
Haseena W/o Suleman S/o
Mohammad Dawood, Subhani W/o
Khudabaks, Zakaria S/o Juhnar,
Ibrahim S/o Isa, Mustaq S/o Abdul
Sattar, Premwati W/o Nanbaram,
Miradevi W/o Ramotar S/o,
Janmohammed S/o Gufar, Sadheek
S/o Gufar, Maksudhan W/o Ibrahim
S/o Ishaq, Zaibuna W/o Ramjab S/o
Chhanga, Rasidan W/o Kasam S/o
Khudabaks, Juhri W/o Hassam S/o
Khudabaks, Suleman S/o Mohammad
Dawood, Hasina W/o Suleman S/o
Dawood, Mrs. Suwaliha Ruqaiya,
Afrin doughters of Mohammad
Hamza, Mohammad Omar, Abubakar,
Mohammadrehan, Mohammad
Rizwan S/o Hifzularheman, Rahul
Kumar, Ajaysigala S/o Nemchand,
Haris Jain S/o Vijay Jain, Mohammad
Wasim S/o Sharif

Total

3.4715079
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